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Joint committee report in the matter of Hon’ble National Green Tribunal 

O.A. No.  70/2025 (CZ), Babu Lal Jajoo V/s State of Rajasthan & Ors. 

 

1. Background:  

An Original Application No. 70/2025 (CZ) has been filed by Shri Babu Lal Jajoo before 

the Hon’ble National Green Tribunal (NGT), Central Zone Bench, Bhopal wherein mainly the 

issue of proposal of acquire land of Kota Zoo by Kota Development Authority for development 

of sports complex has been raised. The Hon’ble NGT, Central Zone Bench, Bhopal on 

26/05/2025, in the matter, has inter alia directed under Para 5 and 6 as stated below: 

Para 5. We deem it just and proper to call a report on the matter in issue in present Original 

Application, from a Joint Committee consisting of: - 

i. One Representative nominated by the Principal Chief Conservator of Forest, State of 

Rajasthan, (Rajasthan) 

ii. One Representative from the Commissioner, Kota Division, State of Rajasthan, 

(Rajasthan).  

iii. One representative from the Member Secretary, State Pollution Control Board, 

(Rajasthan).  

Para 6. The Committee is directed to visit the site and submit the factual and action taken report 

within six weeks. The State PCB will be the nodal agency for coordination and logistic support.” 

(Copy of order dated 26/05/2025 is annexed herewith and marked as Annexure I). 

 

2. Constitution of Joint Committee: 

In accordance with the NGT's directives, the following individuals have been nominated 

as members of the joint committee: 

S. No. Name of Committee member Name of Department 

1. Sh. Anurag Kumar Bhatnagar, DCF, Wild life 

Kota 

Forest Department 
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2. Smt. Yogyata Singh, EE, Regional Officer, 

RSPCB, Kota 

Rajasthan State Pollution Control 

Board 

3. Smt Nidhi Kothari, Tehsildar Divisional Commissionerate, Kota 

 

(Copies of letters related to representatives of various departments is annexure herewith 

and marked combined as Annexure-II). 

 
3. Site Visit: 

The zoo, Nayapura Kota site was visited by the committee constituted in compliance with 

the order dated 26.05.2025 of the Hon'ble Court, National Green Tribunal, Bhopal on 

28.07.2025. The inspection team included Principal Chief Conservator of Forests, Hoff 

Rajasthan, Jaipur's representative Mr. Anurag Kumar Bhatnagar, Deputy Conservator of Forest 

Wildlife Kota, Member Secretary, Rajasthan State Pollution Control Board, Jaipur's 

representative Regional Officer Kota, Mrs. Yogyata Singh and Kota Divisional Commissioner's 

representative Mrs. Nidhi Kothari were present on the site. Attendance sheet of Joint Committee 

members including other officials is enclosed. (Attendance sheet is annexed herewith and 

marked as Annexure- III) 

1. The entire campus of the Kota Zoo was inspected. All the trees, plants, rescued wild 

animals and birds living naturally in the campus were observed. Lot of greenery was observed in 

the campus. Around 30 different types of trees were found in the premises. 50 to 100 years old 

trees of Peepal (Ficus religiosa), Banyan (Ficus benghalensis), Kalpvriksha (Adansonia digitata), 

Jamun (Syzygium cumini), Tamarind (Tamarindus indica), Kaith (Limonia acidissima), Neem 

(Azadirachta indica) are available here. There is a tree Batuk Amla (Flacourtia emarginata), 

which is a very rare species. There are two Kalpvriksha trees, out of which one seems to be more 

than 100 years old, while the age of the other tree may be 30-40 years. There are many Jamun 

trees here, which have been fruit laden presently. This fruit was seen being eaten by monkeys, 

bulbuls, hornbills and other birds on the site. (Details of plants/ vegetation in the premises 

received by DCF, wild life Kota vide letter dated 06.08.2025 is annexure herewith and 

marked as Annexure- IV).   

2. During visit, Shikra bird, crow, peacock, black drongo, Ashy Prinia, Indian Robin, Egret, 

Pond Herons, Cattle Egret, Comb Duck, sparrow and two types of doves (Laughing Dove and 

Eurasian Dove) were also seen. There are 40 species of birds exist in this premises. (List of 

birds existed in premises as provided by DCF wildlife Kota vide letter dated 06.08.2025 is 

annexure herewith and marked as Annexure- IV.) Since it is rainy season, no bird's nests 

were seen on the site but the movement of many birds was seen in the premises. 
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3. During inspection of the site, a python was rescued. Its length was about 7-8 feet. It was 

informed by officials of forest department that the treatment and health checkup of the said wild 

animal will be done by the senior veterinary doctor to check whether the wild animal is injured 

or sick. During visit various animals were seen in the zoo, some of which were crocodiles, 

gharials in the crocodile cage, pelicans, combduck, cormorant, egret, China hen, lesser whistling 

duck etc. Birds were seen in the aviary. Four pythons, two bonnet macaques and 30 star tortoises 

are also kept in the respective enclosures. (Details of animals/ birds residing in Kota Zoo by 

DCF, Wildlife Kota vide letter dated 06.08.2025 are enclosed and marked as Annexure-IV). 

4. During inspection on the site, old cages were seen. The staff present here told that 

Asiatic lion, Bengal tiger and Indian leopard etc wild animals were kept in the said cages 

respectively. Today these cages are used as rescue wards. Wild animals like leopard, bear, hyena 

etc. rescued are kept in quarantine here and after getting healthy, these wild animals are again 

released in the open forest. 

The staff present has stated that the said cages are quite old (state time). The structure, 

design and thickness of the iron of the cages indicate that the cages are quite old. 

5. As per land documents provided during visit, the said land was found to be Forest 

Department's account holder, Khasra number 271, area 1.50 hectare and it was found that the zoo 

land is uncultivable land (Jamabandi attached). (Document of land provided by DCF wild life, 

Kota vide letter dated 06.08.2025 are enclosed and annexure as Annexure-IV).  

6. The office of Deputy Conservator of Forest, Wild Life Kota, Office of Regional Forest 

Officer, Flying Squad Wild Life Kota, Office of Supervisor, Zoo Kota were found operating in 

the said premises. Along with this, Wild Life Rescue Center Kota and Pakshi Ghar (Aviary) 

Kota are also being operated in the same premises. 

 

4. Observations: 

 

1. Kota Zoo has wide range of trees, animals and birds. Some of rare species of trees are 

present in Kota Zoo which are very old, in good condition and are Indigenous. Many birds reside 

on trees of these species. Butterflies, moths, bees, ants, lizards and many other creatures reside 

on these trees because these trees are local (Indignous). Birds do not nest on exotic plants like 

Conocarpus erectus, Spathodea, Lantana, Tabebuia, Terminalia bucerus, Gulmohar, Peltaform 

etc. which are being planted in cities now a days. The age of these exotic plants also very less 

(25 to 50 years). Butterflies, moths, bees, ants etc. do not reside on these exotic plants. Such trees 

grow rapidly, but their plantation is not appropriate for ecology/environment. It is more 

appropriate to plant local plants (Indignous), as the age of local plants can be from 200 to 1000 
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Photographs taken during Joint Committee visit 28/07/2025 

 

Photographs showing members of the Joint Committee in the Zoo Nayapura, Kota 

 

Photographs showing python rescued during committee visit at site 
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Photograph showing old & large plants in the ZOO 
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Photograph showing old & large plants in the ZOO 
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Photographs showing old Cage in the Zoo 

 

 

Photograph showing species existing in the ZOO 
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Item No.2 
 
 

BEFORE THE NATIONAL GREEN TRIBUNAL 
CENTRAL ZONE BENCH, BHOPAL 

(Through Video Conferencing) 
 

Original Application No.70/2025(CZ) 
 

Babu Lal Jajoo       Applicant (s) 
Vs. 

 

State of Rajasthan & Ors.      Respondent(s) 
 
 

Date of Hearing: 26.05.2025 
 
 
 

 
 

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER 
      HON'BLE DR. AFROZ AHMAD, EXPERT MEMBER 
 

 
 

 
 

 

 
 

 

For Applicant (s):  Mr. Lokendra Singh Kachhawa, Adv.  
   

For Respondent(s) :  

 
 

 

ORDER 

 

 

1. The grievance of the applicant is protection of environment and 

flora and fauna at Kota Zoo, Kota (Rajasthan). It is submitted 

that the Kota Zoo was established by the Maharaj a of Kota in 

the year 1905 and is considered as the only zoo in Hadotl region 

of Rajasthan. The forest department took control of the zoo in 

the year 1954 and since then operating the zoo. The Kota 

Development Authority has proposed to acquire the land 

belonging to Kota, Zoo which is forest land for development of 

Sports Complex. The decision taken by the Kota Development 

Authority is completely arbitrary, unjust and against the 

environment. The zoo is home to ' hundreds of trees which are 

over 100 years old and these trees are home to number 

endangered/ protected species of birds like Hornbill, Bulbul, 
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Sunbird, Prinia, Vivar, Egrest, etc. The felling trees will cause 

irreparable loss not only to the environment but also to the local 

residents and this forest took over 100 years to develop and 

cutting trees will adversely affect the ecosystem of the area 

 

2. A substantial issue of environmental has been raised. Issue notice to 

the respondents. Returnable within four weeks. 

 

3. Applicant is directed to take necessary steps for service to the 

respondents by both ways and also on available email. 

 

4. Respondents are directed to submit their reply within six weeks 

through E-filing portal, preferably in the form of searchable PDF/ 

OCR Support PDF and not in the form of Image PDF. 

 

5. We deem it just and proper to call a report on the matter in issue, in 

present application, from a Joint Committee consisting of:  

(i) One Representative nominated by the Principal Chief 
Conservator of Forest, State of Rajasthan, (Rajasthan) 

(ii) One Representative from the Commissioner, Kota Division, 

State of Rajasthan, (Rajasthan) 
(iii) One representative from the Member Secretary, State Pollution 

Control Board, (Rajasthan) 

 
 

6. The Committee is directed to visit the site and submit the factual and 

action taken report within six weeks. The State PCB will be the nodal 

agency for coordination and logistic support. 

 

7. Applicant is directed to supply the required documents and copy of 

the application to the committee and the respondents within a week 

and after compliance of service, the Applicant has to submit an 
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affidavit that notices and copy of the application have been served 

upon the committee and respondents.  

 

8. The report in the matter be filed by the Committee by email at 

ngtczbbho-mp@gov.in preferably in the form of searchable PDF/OCR 

Support PDF and not in the form of Image PDF. 

 

9. In the present matter the State Pollution Control Board Rajasthan has 

not been impleaded as a respondent. Being necessary and proper 

party, we direct the applicant to implead Rajasthan State Pollution 

Control Board as respondent no. 6, necessary steps be taken within 

today. 

  

List it on 26th August, 2025. 

 

      Sheo Kumar Singh, JM 
 
 

 
 

 

 

 
 

 

 

 

 
 
 

 
 

 
 

 
 

 
 

 
 

Dr. Afroz Ahmad, EM 

26th    May 2025 
O. A No. 70/2025(CZ) 
K 
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dk;kZy; iz/kku eq[; ou laj{kd] jktLFkku] t;iqj

Øekad%& ,Q 26 ¼67½ 2025@fof/k@izeqola@       fnukad

vkns'k
ekuuh; us'kuy xzhu fVªC;wuy] ls.Vªy tksu]  Hkksiky }kjk vks-,-  la[;k 70@2025

¼lh-tSM-½ ckc w yky tktw cuke jktLFkku ljdkj esa ikfjr vkns'k fnukad 26-05-2025 dh

vuqikyuk esa xfBr dh tkus okyh lfefr es a iz/kku eq[; ou laj{kd] jktLFkku dh vksj ls

izfrfuf/kÙo djus gsrq mi ou laj{kd] oU;tho dksVk dks ,rn~}kjk izfrfuf/k euksfur fd;k

tkrk gSA

¼vfjthr cuthZ½
 iz/kku eq[; ou laj{kd

¼ou cy izeq[k½ 
jktLFkku] t;iqjA

Øekad%& ,Q 26 ¼67½ 2025@fof/k@izeqola@       fnukad
izfrfyfi fuEu lwpukFkZ ,oa ikyukFkZ izsf"kr gS%&

¼1½ fof'k"B 'kklu lfpo] i;kZoj.k] ,oa tyok;q ifjorZu foHkkx] jktLFkku] t;iqj A
¼2½ lnL;  lfpo]  jktLFkku  jkT;  iznw"k.k  fu;a=.k  e.My]  t;iqj  F.10(756)RPCB/

LEGAL/NGT/2025/317 DT. 09.06.2025A
¼3½ eq[; ou laj{kd] oU;tho dksVkA
¼4½ mi ou laj{kd] oU;tho  dksVk dks ekuuh; us'kuy xzhu fVªC;wuy ds vkns'k fnukad

26-05-2025 dh izfr layXu izsf"kr dj ys[k gS fd lfefr es a izfrfuf/kÙo djrs gq,
le;&le; ij izxfr ls voxr djkuk lqfuf'pr djkosaA 

¼5½ j{kh i=koyhA  
  

¼vfjthr cuthZ½
 iz/kku eq[; ou laj{kd

¼ou cy izeq[k½ 
jktLFkku] t;iqjA

RajKaj Ref No.: 
16628518

eSign 1.0

Digitally signed by Arijit Banerjee
Designation : Principal Chief
Conservator Of Forest
Date: 2025.07.19 16:58:57 IST
Reason: Approved

Signature Not Verified
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